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OatotMdtnr Disputes between Bank 
«f India and Andfci* Steel Corpora

tion Limited

«25. SHRI SUKHDEO  PRASAD 
VERMA; Will the DEPUTY PRIME 
MINISTER  AND  MINISTER  OF 
FINANCE be pleased to state:

(a) whether  further  representa
tions have been, made to Government, 
of India and to the management of 
Bank of India, Bombay by the Karna
taka State Industrial Investment and 
Development  Corporation  Limited, 
Bangalore m the matter of settling all 
outstanding disputes and differences 
between the Bank of India and Andhra 
Steel Corporation Limited;

(b) if so, the details of such repre
sentations;

(c) whether the Bank of India has 
been insisting for certain unworkable 
propositions  to be fulfilled by  the 
management of  Andhra Steel Cor
poration Limited; and

(d) if not, the reasons  for non- 
settlement of disputes when the Com
pany is being managed very profitab
ly?

THE MINISTER OF  STATE  IN 
THE  MINISTRY  OF  FINANCE 
(SHRI  ZULFIQUARULLAH):  (a)
No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) Looking to it$ past experience 
with the unit and  considering its 
ltrge stake in the company, the Bank 
of India has stipulated terms and con
dition* on use of funds and payment 
which are essential. The dispute re
mains unresolved  merely  because 
these terms end conditions are  not 
being fulfilled by the company.

Introduction of Lead Bank Scheme In 
Tripura

4428. SHRI  SACHtNDRA  LAL 
SINGHA: Will the DEPUTY PRIME 
MINISTER AND MINISTER OF FIN
ANCE be pleased to state:

(a) whether Lead Bank Scheme has 
been introduced in Tripura;

(b) if so, the details of the function
ing of the Lead Bank o£ the State;

(c) whether the Lead Bank of the 
State formulated  any State  Credit 
Plans on any district credit plans;

(d) if so, the details thereof; and

(e) the action taken up-todate?

THE MINISTER OF  STATE  IN 
THE  MINISTRY  OF  FINANCE 
(SHRI  ZULFIQUARULLAH);  (a) 
to (d). The Lead Bank Scheme has 
been m operation in Tripura since its 
inception in 1969, the ‘Lead' respon
sibility being with the United Bank 
of India.  As the lead bank. United 
Bank of India had undertaken a sur
vey of Tripura State (then a Union 
Territory), identified potential growth 
centres for branch expansion, enlarg
ed its branch network from one in. 
June 1969 to 28 in June 1978 and in
creased the flow of its credit to small* 
borrowers for productive ventures in 
the priority sectors from a negligible 
level In June 1989 to Rs. 275 lakhs in 
June 1978.  The lend bank has also 
formulated district credit plans  to 
secure coordinated joint action on the i 
part of all the financial institutions 
operating in the State to progressively 
meet the identified credit  require
ments of different sectors on a dist
rict by district basis.  The details of 
the credit plans are given in  the 
Annexe.

(e)  The targets envisaged in  the , 
credit  plans  have been allocated ; 
among all {he participating financial j 
institutions for implementation.  J
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District Period of 
plan

Credit Outlays

Agricul
ture

Industry  Services Total

1 2 3 4  5 6

North-Tnpura 1978-80 375*50 62*95 66*66 405*00

South-Tripura ig78-8o 331 95 uo-35 76*56 508*80

West-Tripura 1978-80 442 30 101*15 23a*10 775*35
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